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(b) whether any preventive mea-
-aures have been taken to bring down
the price;

(¢} the prevailing pricc of kero.
sene oi]l in urban and rural areas;
and

(d) whether the reduction in the
pricey of crude oll by the ESSC will
have any effect on the price iine?

The Minister of Potroleum and
Chemicals (Shri Humayun Kabir):
(a) Temporary increase in price took
place at some places due to tempo-
rary local shortages and the activitiex
of unsocial elements.

(b) To check increase in  price
and other malpractices in respect of
petroleum products, including xero-
sene, all State Governments/Union
Territories Administrations have been
delegated powers under the Essential
Commeodities Act, 1955, to regulate
supplies and control prices. Kero-
sene (Price Control) Order 1863 and
Amendments thereto have been issued
under the Defence of India Rules to
prevent increase in the price of kero-
sene throughout the country.

(¢) The selling prices differ from
place to place. Howewver the prevail-
ing ceiling selling prices applicable
at date ex-main port installations are
os under:—

Re. per KL

Port Kerosene Kerosene
Superior Inferior

Okha . N 36086 ‘e
Kandla 360-33 a78-16
Bambay . 39962 7640
Cochin . 36003 38176
Madras 36890 aBy-26
Vizag. 368-08 28816
Calcutta . 37398 29389

To these prices, railway freight is
added for supplies at up-country sta-
tions by the most economical route
from the normal port of supply. Local
duties and octroi etc. are payable at
the applicable rates.

(d) No, Sir. In terms of the Re-
finery Agreement the prices of the
refinery products are determined on
the basis of ‘import parity' irrespec-
tive of the cost of crude. The reduc-
tion of the price of crude will, how-
ever, result in saving of free foreign
exchange required for import.

Looting of Foodgrain Shops

$T7. Shri Rameshwar Tantia:
Will the Minister of Home Affairs be
pleased to state:

(a) the ber of looting incident

of foodgrain shops which occurred in
the country during 1963-04 and 1904
85 respectively, statewise; and

(b) the reasons therefor; nnd

(c) the steps taken to prevent the
recurrence of such incidents?

The Depuly Minister in the Minis-
try of Home Affalm (Shri L. N.
Mishra): (a) to (c). The information
s being collected and will be laid on
the Table of the House in due course.

Publishers’ Assoclation

Bhri Rameshwar Tantls:
”“’{m Hem Raj:

Will the Minister of Education be
pleagsed o state:

(a) whether Governmenl have re-
ceived a copy of resvlutions passed at
the Second Annual General Meeling
of the Publishers' Association of India
held in Bombay on 30th Junc, 1965:





